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The Haryana Instruments (Control of Noises) Repeal Bill, 2023

(Bill as passed by the Haryana Vidhan Sabha)

The follorving Bill was passed by the Haryana Vidhan Sabha:_

A

BiII

to repeal the rlaryano Instruruents (Contror of Noises) Act, r956.

- Be it enacted by the Legislature of the State of Flarya,a in the Seventy-
fourth Year of the Republio of India as follows:-

1. This Act nny be called the Haryana Insrruments (co,trol of Noises) Repeal
4ct,2023.

2. 'fhe Haryana Instrurne,ts (control of Noises) Act, 1956 is hereby repealed.

3. T'he repeal by this Act shall not affect any otlier enactment in which the
repealed enactment has been appiied, incorporated or referred to;

and thisAct shall not affect the validity, invalidity, effect or consequences of
anything already done or suffered, or any right, title, obligation or liability already
acquired, accrued or incurred, or any remedy or proceeding in respect thereof, or
any release or discharge ofor frorn any debt, pe,alty, obrigation, [auitity, claim or
demand, or any indemnity already granted, or the proof oi any past act or thing;

,or shall thisAct affect any principle or rule of larv, or esrablished jurisdiction,
form or cowse ofpleading, practice or procedure, or existi,g usage, custom, privilege,
restriction, exemption, office or appoi,trnent, notwithstanding that ihe same
respectively,ray have been in any lna*er affirmed or recognizedir derived by, in
or from the Act hereby repealed;

nor shall therepeal of theActrevive or restore anyjurisdiction, office, custom,
liability, right, title, privilege, rest'iction, exemption, usage, practice, procedure or
other matter or thing not now existing or in force.
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The l3th September, 2023.
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Secretary.
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